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® National Mission for Clean Ganga has also undertaken study to identify
the cause of non-optimal functioning of the installed STPs and based
on the findings, refurbishment, upgradation and/or substituting with new

STPs based on the techno-economic viability are taken up.

o Directions dated 09.10.2015 have been issued to Municipal Commissioners
of Ganga front towns regarding treatment and utilization of sewage for

restoration of water quality of sewage.

e Directions issued under section 5 of EP Act, 1986 to different Government
and private agencies for failing to comply with laid down standards for
Operation and Maintenance (O&M) of STPs.

Supply of water to districts in Rajasthan

T231. DR. KIRODI LAL MEENA: Will the Minister of JAL. SHAKTI be pleased

to state:

{a) whether the Central Government has received any proposal from Rajasthan
Government regarding supply of water from Yamuna canal for the purchase of

drinking and irrigation in some districts of the State;
(b) if so, the details thereof, and
{c) the action taken by the Central Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRI
RATTAN LAL KATARIA): (a) and (b) Yes, Sir. The Detailed Project Report (DPR) on
“Transfer of Rajasthan share in Yamuna Water at Tajewala Headworks to Churu and
Jhunjhunu Districts of Rajasthan by underground conveyance system” for an estimated
cost of ¥ 23965845 crore has been received in Central Water Commission (CWC)
in February, 2019. The project envisages provision of drinking water to Jhunjhunu
and Sikar Districts and irrigation benefits to 35000 Ha. area in Churu and 70000

Ha. area in Jhunjhunu District.

{c) The DPR of this project was submitted by project authority online on
22nd February, 2019. A meeting was held on 23rd May, 2019 in CWC under the
Chairmanship of Member (WP&P), Central Water Commission with a view to expedite
the appraisal of the project proposal wherein Project Authorities made a detailed

presentation on the DPR.

T Original notice of the question was received in Hindi.



